| TEM NO 31 COURT NO. 10 SECTION I | A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl)... 2012
CRLMP. NQ(s). 15722

(From the judgenent and order dated 13/12/2011 in CRLA No. 898/ 2007

of The H GH COURT OF M P AT GMALI OR)

STATE OF M P. Petitioner(s)
VERSUS

MOHAN & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and office report)

Date: 03/08/2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR JUSTI CE DI PAK M SRA

For Petitioner(s) M. C.D. Singh, Adv.

Ms. Sakshi Kakkar, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Del ay condoned.
| ssue notice.
| ( NARENDRA PRASAD) | | (RENUKA SADANA)
| COURT MASTER | | COURT MASTER



